
THE HIGH COURT OF MANIPUR 

AT IMPHAL 

NOTIFICATION 
Imphal, the 22 April, 2024 

No. HCM/R-3/2018-Estt.-1I/ 458 : In view of the reported failure of 

many aspirants to apply for recruitment of Lower Division Assistant (LDA) and 

Group -D posts in the District Courts of Manipur advertised Vide Advertisement of 

even no. dated 19th April, 2023 owing to disruption of internet service and lack of 

awareness, it is hereby notified that, the online application form submission for the 

said posts will re-open from 26th April, 2024 (11:00 A.M.) till 10th May, 2024 

(04:00 P.M.). The option of selecting exam centre at Imphal/Guwahati/Senapati will 

be provided within the online application form for fresh applicants. 

Note:- It is informed that candidates who had already applied for the 

aforementioned post(s) need not apply afresh. 

Further, the online choice filling for selecting the exam centre at Senapati for 

both LDA and Group - D posts (refer notification of even no. dated f April, 2024) is 

hereby extended from 26th April, 2024 (11:00 A.M.) till 10th May, 2024 (04:00 

P.M.). 

Links for application form submission and online choice filling (for Senapati 

exam centre) will be made available separately only on the official website 

https://www.hcmimphal.nic.in on the date of opening. 

( YUMKHAM ROTHER ) 
REGISTRAR GENERAL 

HIGH COURT OF MANIPUR 



8.
 

No
tice

 

Bo
ard

/C
on

cer
ne

d 

Fil
e/G

uar
d File

. 

7.
 

The 

Su
per

int
end

ent
, 

Est
abl

ish
me

nt 

- II, High
 

Cou
rt of

 
Ma

nip
ur. 

- H
e is
 

req
ue

ste
d to

 
upl

oad
 the 

sam
e in

 
the 

Of
fici

al 

We
bsi

te of
 

this
 

Re
gis

try
. 

7.
 

The 

Sys
tem

 

An
aly

st, High
 

Cou
rt of

 
Ma

nip
ur.

 

6.
 

All the 

Di
str

ict
 &

 
Se

ssi
on

s 

Jud
ges

. Di
str

ict
 

Co
urt

s 

Se
rvi

ce 

Ru
les

, 

201
4. 

5.
 

The 

Me
mb

ers
, 

Se
lec

tio
n 

Co
mm

itte
e 

und
er Rule

 No. 

7 of
 

the 

'M
ani

pur
 

Sta
te Co

urt
 of

 
M

an
ipu

r. 

4.
 

The 

Pri
vat

e 

Se
cre

tar
y to

 
Ho

n»b
le Mrs

. 

Jus
tice

 

Go
lme

i 

Ga
iph

uls
hil

lu,
 

Jud
ge,

 

High
 High

 

Co
urt 

of
 

Ma
nip

ur.
 

3.
 

The 

Pri
vat

e 

Se
cre

tar
y to

 
Ho

n'b
le Mr. 

Jus
tice

 A
. 

Gu
nes

hw
ar 

Sh
arm

a, 

Jud
ge,

 

of
 

M
an

ipu
r. 

2.
 

The 

Pri
vat

e 

Sec
ret

ary
 to

 
Ho

n'b
le Mr. 

Jus
tice

 A
. 

Bim
ol 

Sin
gh,

 

Jud
ge,

 

High
 

Cou
rt 

1.
 

The 

Pri
nci

pal
 

Sec
ret

ary
 to

 
Ho

n'b
le The Chi
ef 

Jus
tice

, High
 

Cou
rt of

 
Ma

nip
ur. 

Cop
y to: 



{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }

